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CENTRAL ADMINISTRATIVE TRIBUNAL PRINCIPAL BENCH

0R No 167 3/20032
New Delhi: this the /é day 0f‘/7/4/€5/'/ t‘2001

HON *BLE IVIR*S"‘R:ADIGE VIcE CHA IRMAN (&)

Padaid

HON'BLE DR,A.VEDAVALLT; MEMBER(J)

RJAnanthan,

s/o Late V. S.Ramasuamy Iyer,

Re tired Loco InSpec_tor(Railuay Board),
(on deputation from Centrdl Rly ).

R/o C-81,pPocket 'B! .
F’layour \lJ.har—Ph-II,”

Delhi=91 ve.oApplicantd
(1n pérson)

8 rsus

1. Union of India
through :
- the Secretary’y
Ministry of Ralluays(Ralluay Board),
Rafi Marg,
. New Delhi
2 The neral Manager’,

Central Railuayh
Chhatrapath1 Shl\lajl Termlnus,

Mumbai=400 001 oesosRasponden tg,
-(BY Advocate? shri VSR Krishna ),
‘ORDER © ¢
sEReAdice e (a):

Applicaljt impugns resgponden ts! letter dated

1704098 (Annexure=A1) and seeks stepping up of his pay

in the scale of R.2000-3200 (RPS) uith reference to the

‘pay of either, (1) shri Bhupender Singh at_lR3.3125/ from

29186 or (2) shri PiNJKareer at R.J3200/= from 25.'9,86
with all consequential »benef‘its{ﬂ

24 Heard both side gy

34 Respondents in their reply to para 445 of

the OA admit that applicant was senior to S/Shri
Bhupender Singh and P.l—\l“:‘ Kareers However, applicant
does not deny in the corresponding para of his

rejoinder  that both these employees WS:r8 promo ted
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8s Loco Supervisor from the Driver Grade.;A;(Rs.IISSO-'?&l
PRS) whereas applicant uas promoted as Loco Supervisor
from Driver Grade 48! (Rs.'425- 640 RPSY.!

- o
-~

4 _ In these circumstances, applicant}s claimsg
for stepping up of pay is squarely hit by the l-bn“'ble
Supreme Court's judgment dated 1447.97 in UOI & Ops,
Vsil 0,p.Saxena & Ors¥, and connected cases 3T 1997 (6)
SC 586 (co;r.ay annexXed uith respondents; reply) which
is on all fours Qith the facts and circumstances of

the present case, and which is absolutely binding

upon usd

54 In view of the foregoing discussion and
in the light of judgment of the fpex Court dated

145797 the OA fails and is dismiseeds' No oot
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( DR.A.VEDAVALLI )
MEMBER (3)
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(S.R.ADICE -
VICE CHAIRMAN(A).:



